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TET LT ST &7 fiwelt 9

GOVERNMENT OF THE NATIONAL CAPITAL TERRITORY OF DELHI

FATAT e Rat=e aftwrd, et
st
faeeft, 12 wead, 2020

q.9.9.91./9.49./102(55)/31.T9.1.-20/2020/30926.— A= forfea T Saaremeer i SEars
& forw sreTfera feram Stmar 8:—

T et s
CIELCET

T2 foeetT, 12 waT, 2020

10 308@fnYyh&fo0 10@2020& wa: i uffifere ==, 1951 (1951 &1 43) @1 €RT 15 B
SU—GRT (2) & IFARY H TSR S I &7, fQeell & Iu-—Iogurdd §RT 14 SaR], 2020 BT SR
AT Ho H0g0F0310 / JowH0 /102 (22) / S10TA0T0—20 /2019 /8767 & e, IS ST I8 &7,
fieell @ foIv U <13 Ao 91 @ Teq @ fov U SeRer fafes sxmr -8 eiR

Id: S ARl fated § 9 faum aw fates &3 & aRomm wwfad Refir anfeest gt
=ifyd g <1 9o 2

A @, ol gl i m, 1951 (1951 &1 43) @1 ORT 73 & ERVT ¥, 9Rd farad
AN YAGERT 34 atae &3 @ folu g1 wWgdr, afs @iz 8 |fed, Maifyad 9esl & M, TdegrT
QIR @ I # A wwar T

855 DG/2020 1)
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Hkjr fuokpu wvk;kx dh vi/klipuk 10 10 308@fnYyh&fo010@2020

fnukdt 12 Qjojh 2020 dh vu/llph

KT ok uked jKVAS jkekub jKT: {k=] vy

g g = & w9 gedT uF AT et e FT AW qrag o (T S )
1. Rl ITE FHTL A STEHT a1l
2. [ wofta = T ST et
3. fMRYR EIRRILER] EIEIEGIRIC]
4. QY TR ERET T ST Tt
5. draall EENRIEE] S ST Tt
6. Rarar Hevg T A ATTHT qTET
7. 94T (370STI0) ST AT e saet aret
8. sl FHITA ATHST ST SraHT Tt
9. f=my ESMNERIER A ATEHT qTET
10. GITYR ATSRT (3F0SAT0) HHIT FHTY STEATad EREIEGIRICH
11. ARTAR e Tefaes ofrhie RIS IRICH
12. A gRI (310%T10) T fewer AT AT 9Tt
13. gl stz T AT ST e
14. MR q0T FIAT T EREIELIRICH
15. B K qAvE I A AT T
16. R fify T ST SATEHT T
17. OIR R TS AT EREIEGIRIC]
18. AISA <3+ srfererer ot Bt A AT T
19. ¥eX IR Oy = T SEHT T
20. dl&-l Al TeoTe fig ATt T SEHT T
21. Hiedr AEd U THFATA RIS IRICH
22, JeelMRA THO gh EREIEGIRICH
23. PRI 91T (310ST10) IEEERIE] AT ST qTe
24. Ul TR (II0SII0) TIST FHTE A= A STEHT a1l
25. A TR fora =T TP EEIEGIRIC
26. HIGI YR (310T10) frdrer Ty ATH ATHT ITET
27. RGN TS SRR EEIEGIRIC
28. BR TR TS e EREIECIRIC
29. fdcld TR ST g ST SATEHT TTET
30. &P g9 MEREAL] T SAEHT TTET
31. faer g LIEERIEE AT AT T
32. Jadd TR LRI ST SaHT Tt
33. gR®I IEERALEL ST ST et
34. HfeATA NSIERGE EREIEGIRICH
35. TSHIG FATI TgATT S ST Tt
36. faoTara iz ffig 97 EREIELIRICH
37. UTeH AT e T ST et
38. facell BIa A GERERIR] EREIEGIRIC]
39. M= TR NEEREEE T ST Tl
40. 3 faoell st Forare T ST Tl
41. SITQRT T FHT A STEHT qTef
42. HERET TR HET AT T ST Tl
43. ™ TR TIEATT ATAT EEIEGIRIC
44. ARODBO YRH ST e EEIEGIRIC
45. ARl LT ATET S ST et
46. BARYR FaTe g d9% EEIEGIRIC
47. <IAI(310STI0) e et ardt

TRTST @ SThTET STTEaTe
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48. IFESH TR (310ST0) e e aTH AT It
49. | fI8R e AT A ATTHT qTET
50. U DHaTel T TGS T ST Tt
51. PIcTdTol afasf ST SraHT Tt
52. GUCIPIETE T A AT a1l
53. FaXYX THA R g AgET SR EEIRIEH
54. 3 HHTAIEATE @1 EREIELIRICH
55. BN (3F00) 2T T AT ST qTE
56. DIUSCI(310STI0) TART FAY EREIELIRICH
57. qeUsIol A T EIEIEGIRIC]
58. oleHl TR 9T 79T ATCA T ST qrei
59. fawarg TR AT TRTIT o AT STAAT 9Tet
60. BT TR TH. ¥, I (T2AThe) SEECIRIE
61. TE TR e FAT ATt LSIRESEEIRICH
62. TMEaxT TR T A AT T
63. WYYl (3F0T0) BEC-AIERIGE AT AreHT It
64. YTEART TR iz wgoe AT ST 9T
65. WY S alll T ST et
66. HIUST ST AT AT ST T
67. TR T T EEIEGIRIC
68. Tﬁw (31010) T T ATH T 91T
69. GRIBIETG RELR R ST SATEHT T
70. BREA TR Aqreq fig fae AT STAAT 9Tef

TSI 9,

3o AR, A

T FTT
=t WA T, 3o Mat=e st Gt

OFFICE OF THE CHIEF ELECTORAL OFFICER, DELHI
NOTIFICATION
Delhi, the 12th February, 2020

No. CEO/COE/102(55)/DLA-20/2020/30926.—The following is published for general
information :—

ELECTION COMMISSION OF INDIA
NOTIFICATION
New Delhi, the 12th February, 2020

No. 308/DL-LA/2020.—Whereas, in pursuance of Notification No. CEO/COE/102(22)/DLA-
20/2019/8766, issued by the Lieutenant Governor of the National Capital Territory of Delhi on 14th
January 2020, under Sub-section (2) of Section 15 of the Representation of the People Act, 1951 (43
of 1951), a General Election has been held for the purpose of constituting a new Legislative Assembly
for the National Capital Territory of Delhi; and

Whereas, the results of the elections in all Assembly Constituencies in the said General
Election, have been declared by the Returning Officers concerned;
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Now, therefore, in pursuance of Section 73 of the Representation of the People Act, 1951 (43
of 1951), the Election Commission of India hereby notifies the names of the Members elected for
these constituencies, along with their party affiliation, if any, in the SCHEDULE to the Notification.

SCHEDULE TO NOTIFICATION NO. 308/DL-LA/2020, DATED 12" Februay, 2020

OF

THE ELECTION COMMISSION OF INDIA

Name of the State: National Capital Territory of Delhi

No. & Name of Assembly
Constituency

Name of the Elected Member

Party Affiliation (if any)

1- Nerela Sharad Kumar Aam Aadmi Party
2- Burari Sanjeev Jha Aam Aadmi Party
3-  Timarpur Dilip Pandey Aam Aadmi Party

4-  Adarsh Nagar

Pawan Sharma

Aam Aadmi Party

5- Badli

Ajesh Yadav

Aam Aadmi Party

6- Rithala Mohinder Goyal Aam Aadmi Party
7- Bawana (SC) Jai Bhagwan Aam Aadmi Party
8- Mundka Dharampal Lakra Aam Aadmi Party
9- Kirari Rituraj Govind Aam Aadmi Party

10- Sultan Pur Majra (SC)

Mukesh Kumar Ahlawat

Aam Aadmi Party

11- Nangloi Jat

Raghuvinder Shokeen

Aam Aadmi Party

12- Mangol Puri (SC)

Rakhi Birla

Aam Aadmi Party

13- Rohini

Vijender Gupta

Bharatiya Janata Party

14- Shalimar Bagh

Bandana Kumari

Aam Aadmi Party

15- Shakur Basti

Satyendar Jain

Aam Aadmi Party

16- Tri Nagar

Preeti Tomar

Aam Aadmi Party

17- Wazirpur

Rajesh Gupta

Aam Aadmi Party

18- Model Town

Akhilesh Pati Tripathi

Aam Aadmi Party

19- Sadar Bazar Som Dutt Aam Aadmi Party
20- Chandni Chowk Parlad Singh Sawhney Aam Aadmi Party
21- Matia Mahal Shoaib Igbal Aam Aadmi Party
22- Ballimaran Imran Hussain Aam Aadmi Party
23- Karol Bagh (SC) Vishesh Ravi Aam Aadmi Party

24- Patel Nagar (SC)

Raaj Kumar Anand

Aam Aadmi Party

25- Moti Nagar

Shiv Charan Goel

Aam Aadmi Party

26- Madipur (SC)

Girish Soni

Aam Aadmi Party

27- Rajouri Garden

A Dhanwati Chandela A

Aam Aadmi Party

28- Hari Nagar

Raj Kumari Dhillon

Aam Aadmi Party

29- Tilak Nagar Jarnail Singh Aam Aadmi Party
30- Janakpuri Rajesh Rishi Aam Aadmi Party
31- Vikaspuri Mahinder Yadav Aam Aadmi Party
32- Uttam Nagar Naresh Balyan Aam Aadmi Party
33- Dwarka Vinay Mishra Aam Aadmi Party
34- Matiala Gulab Singh Aam Aadmi Party
35- Najafgarh Kailash Gahlot Aam Aadmi Party
36- Bijwasan Bhupinder Singh Joon Aam Aadmi Party
37- Palam Bhavna Gaur Aam Aadmi Party

38- Delhi Cantt

Virender Singh Kadian

Aam Aadmi Party

39- Rajinder Nagar

Raghav Chadha

Aam Aadmi Party

40- New Delhi

Arvind Kejriwal

Aam Aadmi Party

41- Jangpura

Praveen Kumar

Aam Aadmi Party

42- Kasturba Nagar

Madan Lal

Aam Aadmi Party

43- Malviya Nagar

Somnath Bharti

Aam Aadmi Party

44- R.K. Puram Pramila Tokas Aam Aadmi Party
45- Mehrauli Naresh Yadav Aam Aadmi Party
46- Chhatarpur Kartar Singh Tanwar Aam Aadmi Party
47- Deali (SC) Prakash @ Prakash Jarwal Aam Aadmi Party

48- Ambedkar Nagar (SC)

Ajay Dutt

Aam Aadmi Party
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49-

Sangam Vihar

Dinesh Mohaniya

Aam Aadmi Party

50-

Greater Kailash

Saurabh Bharadwaj

Aam Aadmi Party

51- Kalkaji Atishi Aam Aadmi Party
52- Tughlakabad Sahiram Aam Aadmi Party
53- Badarpur Ramvir Singh Bidhuri Bharatiya Janata Party
54- Okhla Amanatullah Khan Aam Aadmi Party
55- Trilokpuri (SC) Rohit Kumar Aam Aadmi Party
56- Kondli (SC) Kuldeep Kumar Aam Aadmi Party
57- Patparganj Manish Sisodia Aam Aadmi Party
58- Laxmi Nagar Abhay Verma Bharatiya Janata Party
59- Vishwas Nagar Om Prakash Sharma Bharatiya Janata Party
60- Krishna Nagar S. K. Bagga (Advocate) Aam Aadmi Party
61- Gandhi Nagar Anil Kumar Bajpai Bharatiya Janata Party
62- Shahdara Ram Niwas Goel Aam Aadmi Party
63- Seemapuri (SC) Rajendra Pal Gautam Aam Aadmi Party

64- Rohtas Nagar Jitender Mahajan Bharatiya Janata Party
65- Seelam Pur Abdul Rehman Aam Aadmi Party
66- Ghonda Ajay Mahawar Bharatiya Janata Party
67- Babarpur Gopal Rai Aam Aadmi Party
68- Gokalpur (SC) Surendra Kumar Aam Aadmi Party
69- Mustafabad Haji Yunus Aam Aadmi Party
70- Karawal Nagar Mohan Singh Bisht Bharatiya Janata Party
By Order,

AJOY KUMAR, Secy.

By Order,

Dr. RANBIR SINGH, Chief Electoral Officer, Delhi

Uploaded by Dte. of Printing at Government of India Press, Ring Road, Mayapuri, New Delhi-110064

and Published by the Controller of Publications, Delhi-110054. ALOK KUMAR siisimedty aosomas




		2020-02-12T17:11:33+0530
	ALOK KUMAR




